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Om Prakash kejriwal Vs The State of Jharkhand & Ors.
Advocate's Name- Gautam Kumar.

9)i)Subject not stated in Index.
1) Pagination of Synopsis may be corrected.
iii) Statement in Para-1 of affidavit may be verified.
1v) Oath SI. no. not givfen in affidavit.
v) P.O. And P.S. Of Opp. no. 2 may be stated.
vi) U/S in Para 1, Prayer and synopsis may be verified.



